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approach in formulating tbeir . expenditure _ 
estima~es, from the Budget for 1987 .. 88. 

, Copy of guidelines issued in tbis ' 
connection was also endorsed to an Su\te 
Governments; however, as far as tbo States 
are concerned it is for them to decide 
whether to .dopt this tecbnique in tbeir 

, depa~tmeDts. . 

(d) Zero Base Budg ting is 'a step to 
. ' control public expenditure. It brings _ into · 

. " focus the priorities of public spending in 
. tbe context of I resource constraints. ' It 
will . help in tcoducing and eliminating 

" ,expenditure on Don-essential items and 
tbus eoable adequate allocations for bigb 
priority octors. 

Circulation of Defectl,e Coin and 
Currenc)' ote 

446. SHRI MAHBNDRA SINGH , : 
Will ,he' Minister of FINANCB be pleased 
10 state' : 

(a) whether Govern~eDt' are aware 
tbat defeCtive coios and currency Dotes 
coming out of Opvernment Mints, are 
allowed to get into circulatipo; and 

(b) if 80, tbe steps takeo or proposed 
in th i regard? ' . ~ 

THB MINISTER OF STATE IN . THB 
MINISTRY OF F NANCE (SHRI 
JANARDHANA P.OOJARY): (a) and (b). 
Despite variou cbeck~ and couoterchecks 
in the manufacturing .process of coins and 
currency notes. occasiohally defective cOins/ 
curr~ocy notes get into circulation. Tbe 
job of ellami.{lation aod checks is r petitive 
'and is done manually and a few de~ ctive 
COins/notes do e cape detection. The per-
centage f such d fcclive coin I ote . in 
comparison to the to'tal v..)lume in drculs-
tipn is bo ever allriost negliaib)e. Even so, in 
order fo impJove tbe Situation, Quality · 
Control Cell are being established in tbe 
Mints. The Mint are also being equjpp~d 
with ' more modern machines, wbich will 
reduce the ,number of ' derecti~ ~oin8. 
Tbere is already a Quality CODtrol Cell;n 
the Bank Note Press. Dewas for eOBurina 
striot control 00 quality. Modern . machines 

• are being insta'led in the courity presses 
and tbey will do tbe processing work 

tomaticall tbu$ red~cin defeft . 

In,01'181 Industries 10 ·Afforestatlon . , ... 
' . ", Programme . 

447. . DR. B.L. SHAI~ESH: 
, tbe Minister of BNVIRONMENr 

FORESTS be pleased to state : • 

(a) wbether there is ' ~ny plan 
inv.olve the Industries in the task afforest·a ... 
tion; 

(b) if so, its broad outlines and tbe 
financial implicatioDs; 

(c) the steps taken to implement the 
same d~ring tbe Seventh Five Year Plan 
'so af; and 

(d) the areas in Uttar. Prade h pa,ti-
cularly in the Eirstern U.P. coverd by 
it? 

.THE MINISTER OF STATE 'IN THE 
MINISTRY OF ENVIRONMENT AND 
FO~ES:.rS' (SHRI Z.R. ANSARI) : (a') 
Centnl Government are not promoting 
the entry of industries into afforestation 

, projects on lorest lands.' 

(b) and (c). Do oot arise. 

(d) Government of Uttar .Pradesh 
' nOt have any specific plan to involve 
i~dustries in th task of afforestation. 

Se fate L.I.C. DiV,lsioD (or Hf~athal 
: Pradesh ' 

. 448. PROF. NARAIN CHAND 
PARASHAR: 'WH) the Mini ter of 
FINANe be pleased to state : 

(a) wbethe the question of sanction-
ing a separate Divtsion or' Life Insurance 
Corporat40n for Hiqlachal Pradesh ha 
been reviewed in tbe ligbt of repeated and 
persistent demand therefor; and 

" , 

(b) jf so. when the Division is '. pro-
pO$ed to be opened ? 

THE MINIST R OF STAlE IN THB 
MIN1STRY OF FINANCE (SERf 
JANARDHANA POOJAR Y): (a) Yes, 
Sir. 

(b) After a careful consider(ltion 'and 
ta~in intlJ a~co1,1nt 0\1 retev{lnt crit~rift . in 

.' " . " .. 



.-

this {elard. LIe docs not . find. 
_. to op~n a ,Divisional" Offi~ in 
Pradesb, at present. 

k D .. ~oIUe in Pu~Jab, 
, and Harya"a ' 

449. ' PROF. " NARAIN CHAND 
'PARASHAR :' Will tbe M_nister of 
FINANC::E be pleased to s~ate :_ 

(a), , whether a, ~umbet of bank 
, robberies/:dacoities .b~ve een re~orted from 
the States of 'Punjab, Himachal" ,Pradesh, 
Jammu and Ka h~ir aod H~ryaoa ?,uring 
tbe year ·1986 and Jabuary 1'~87: . ' , 

, (b) if so, the details th~rcof ;aio,D 
wit the ' amounts in~olve~. State~wise; 

•• t , 

(c) , wbe ber any action has been, 'taken 
. to (i) ~void su~b recurrence ' in ulure, (Ii) 

. ,punish the offeoder , ' (iJi) investj~ate t e' 
, C~n\lSiODS of the ' ba k employees/local 

~ police and (iv) reward the emplo),ees 
, re~istiD8 tb~e atte~pt$; and 

(d) if so, the ' Clet~!ls ·. thereof? ' 

TH:E MINISTE OF 'STATE IN THB 
,MINISTRY OP , FJNANCE (SHRI 
JANARD ANA POOjARY): (a) ,aJ;ld (b). 
Details of cases of bank r,obberie "!daco'ties" 
that o<;cutred in, public sector bank,S in ' the 
States of Puhjab, Himachal Pradesh, Jammu 
aod Ka bmir and H~ryana d,uriog tbe year 

1986 apd' January 
.' R~serve BaQ~ 'of 

Statement below. 
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('c) a d (d). Bank robber~/dacoit • 
to a considerable exteot, depend 00 tbo 

, general security" environment ' in tbe 
loca,lity. Banks. 'however, have beeD in 
-steps to . improve their security arrap e-

" ments so as to offe s litt)e . inducement 8S 
possible to miscreants to rob banks and 
also to deter them. As tbis is a continuou 
process, security measures ,im lemente~ by 
public sector banks are being reviewed' (rom 
time to time and whenever further ' impro" 

'vernents' are considered necessary. requi.ite 
guidelines/instructions are given ·to tbe 

. banks. Depending on ',tbe risk fa~to(, 
involved, steps havo bean ,tJikeo. to appoint 

, security guards. . stal appropriate alarm 
sy ' tc;ms, etc. in ,branches. Further. In order 
to motivate bank eDlph~y. St t~e .. eeneral 
public and the po,icc' to rosist rob be / 
dacoits, a ' schecme of rewards bas been 
announced. 'Since' apprebension ' of ' the 
culprits cori~erned is ,the ," most important 
'deterrent, ' State . Oovernment/U~iop 
Territory . Administrations have , bec:n 
requested to matce all out effor to arresf 
the culprits. During investigation tlJe 
polico . are expected to loolc j n to : al1 
angles of the ' case, incl9din pos ibiliry of 
collusi,on on the part of bank ' employee 
or', ppHce person De,). 

Statem~Dt 




